FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR

RAMAVTAR INVESTMENT AND TRADING COMPANY PRIVATE LIMITED INOLVED IN OTHER FINANCIAL
INTERMEDIATION. [THIS GROUP INCLUDES FINANCIAL INTERMEDIATION OTHER THAN THAT CONDUCTED BY
MONETARY INSTITUTIONS.|

(Under Regulation 36A (1) of the Insolvency and Bankruptcy (Insolvency Resolution Process for Corporate Persons) Regulations, 2016

RELEVANT PARTICULARS

Name of the corporate debtor along with PAN/CIN/LLP No.

Ramavtar Investment And Trading Company Private Limited (CIN:-
U65990MH1981PTC023681)

Address of the registered office

Office No.16-B, Raja Bahadur Mansion, 3rd Floor 28, Mumbai Samachar
Marg, Fort Mumbai Mumbai City MH 400023 IN .

&

3 |URL of website Not available
4 |Details of place where majority of fixed assets are located No fixed assets
5 |Installed capacity of main products/services NA

6 |Quantity and value of main products/ services sold in last As per audited financial for FY 2021-22 , Revenue from operation is NIL
financial year

7 {Number of employees/ workmen -

8 |Further details including last available financial statements Estimated dates of upcoming events:

(with schedules) of two years, lists of creditors, relevant dates
for subsequent events of the process are available at:

Issue of IM, RFRP - 09/08/2023
Receipt of Resolution Plans — 08/09/2023
Submission of resolution plan to AA — 08/10/2023

Eligibility for resolution applicants under section 25(2)(h) of
the Code is available at:

All applicants who are not disqualified under section 29A of IBC

Date for receipt of expression of interest

25 August 2023

Revised date of issue of provisional list of prospective
resolution applicants (PRA)

04 September 2023

Revised date for submission of objections to provisional list

09 September 2023

Process email id to submit EOI

cirp.ramavtar@gmail.com

Mr. Vimal Kumar Agrawal
A-001/IP-P00741/2017-2018/11247
Floor C Wing, Shanti Jyot Building,
tion, Bhayander West, Thane- 401101

26-Jul-23
Mumbai




